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Shri S. N. Das: May I know the 
number of cases so far referred and 
decided?

Shrl h. B. Shastri: I cannot exactly 
give the number of cases disposed of. 
but there were several meetin#?s held 
at district and divisional level. In the 
Northern Railway, for example. 12 
meetings were held; in North Eastern 
13; in Eastern 49; in Western 20; Cen
tral one; and Southern 27.

Several meetings were also held at 
the headquarters level of railways.

Shri S. N. Das: May I know when
this machinery was set up?

Shri L. B. Shastri: I cannot give the 
exact date.

Shri Syamnandaa Sahaya: Will
Government be pleased to state whe
ther the question of adding the dear
ness allowance to the salary of 
railwaymen has also been referred to 
this body?

Shri L. B. Shastri: No; it has not 
been referred to this body. That 
matter has to be referred to a separate 
committee. The committee has not 
been appointed yet

Shri Velayndhan: With regard to 
the constitution of the tribunal may 
I know whether all labour unions 
will be represented on the tribunal?

Shri L. B. Shastri: I have already 
told the House the constitution at the 
lower level of districts and divisions. 
I cannot give the exact quantum of 
representation that will be given to 
labour. But in regard to the ad hoc 
Railway Tribunal, it will be composed 
of equal number of representatives of 
the railway a^inistration and labour, 
presided over by a neutral judge.

Shri B. S. Afnrthy: May I know. Sir. 
what steps Government propose to 
take in order to eliminate rival claims 
of labour unions for representation on 
these tribunals?

Shri L. B. Shastri: That depends on 
the recognition. If we recognise a 
particular- union we will give repre
sentation to that union alone.

Shri Raghavaiah: May I know. Sir. 
whether cases of the reinstatment of 
railway employees discharged also 
will be taken up by this tribunal?

Shrl L. B. Shastri: I require notice 
of that question.

M a ng a l o r e  M ad r as  E x p r e s s
(COLD STORAGE)

«1269. Shri Kelappaa: Will fhe
Minister of Railways be pleased to 
state:

(a) whether, any representation was 
made to Goveiiunent for making cold 
storage arrangements in the Mangalore 
Madras Express for the transportation 
of raw fish from the West Coast to 
the Eastern districts; and

(b) if so, what action Government 
have taken in the matter?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) Yes. A 
request from the Director of Fisheries. 
Madras Government, was received by 
the Southern Railway for arranging 
movement of fish traffic in insulated 
vans from stations on the West Coast 
to Madras.

(b) The offer of the Southerd Rail
way to provide an insulated van for the 
purpose was not availed of by the 
trade in spite of the efforts on the part 
of the Fisheries Department.

Shri Kelappan: May I know why it 
was not availed of?

Shri L. B. Shastri: It does not con
cern us. It was for the trade to avail 
of it or not.

Shri B. S. Morthy: Is it a fact that 
it was due to the freight charges being 
high that the offer was not availed of?

Shri L. B. Shastri: That is not our
information.

Shri Achnthan: Is there any other 
line in the Southern Railway where this 
kind of arrangement is going on?

Shri L. B. Shastri: Perhaps it is not 
going on, but there is a proposal under 
consideration for the movement of fish 
from the Madras Government’s Fishe
ries at Mettur Dam to Madras.

LOCO-SHEDS

*1270. Shri Ganpati Ram: Will the 
Minister of Railways be pleased to 
state:

(a) how many loco-sheds there are 
in India specially in North zone and 
North Eastern zone;

(b) the number of locomotives re
paired in 1950-51 and 1951-52 in North 
zone and North Eastern zones loco- 
sheds; and

(c) the total number of technicians 
and fitters employed in the said zones 
in 1950-51 and 1951-52?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a)
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are 263 loco sheds in India of which 
42 are in the Northern and 46 in the 
North Eastern zones.

(b) and (c). The Northern and 
North Eastern zones were not 
formed in 1950-51 and 1951-52. The 
information in respect of railways 
now located in these zones for
1950-51 and 1951-52 is being obtained 
and will be placed on the Table of the 
House when received.

Shri Ganpati Bam :. May I know 
whether the total number and the per
centage of fitters and technicians em
ployed increased during the period 
1947 to 1952?

Shri L. B. Shai^ : I shall require 
notice.

Shri Ganpati Bam: May I know what 
are the terms of wages and service of 
fitters and technicians—^whether they 
are d&ily, weekly or monthly, and at 
what rate according to the class ol 
work?

Shri L. B. Shastri: Naturally. I shall 
require notice for that.

Shri H. N. Mukerjee: Would the
Railway Minister please state if there 
is any idea of removing the Kanchra- 
para Loco Shed to ansrwhere in the 
North-Eastern Zone?

Shri L. B. Shastri: I shall r^uire
notice. .

New Railway L ine in Vindhya 
Pradesh

M271. Shri K. C. Sodhia: Will the
Minister of Bailways be pleased to 
state:

fa) whether Government propose to 
take any steps regarding construction 
of any new railway line in Vindhya 
Pradesh; and

(b) if so the proposals before them?
The Minister of Bailways and Trans

port (Shri L. B. Slwstri): (a) and <b). 
The following proposals for construc
tion of new railway lines in Vindhya 
Pradesh are under consideration:

(i) Sumerpur to Katni via Harpal- 
pur and Chhatarpur.

(ii) Gariiwah Road to Manikpur via 
SingrauH.

(iii) Umaria Branch.
None of the above has,_ however, so 

far been approved for construction.
' Shri i^amnandan Sabaya: Will the 
Government be pleased to state il 
they are considering proposals to res
tore the railway lines which were aban
doned during the war?

BIr. Speaker: Order, order.
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Shri B. S. Muithy: May I know
whether there is any policy with regard 
to laying out new lines and, if so, what 
is the policy?

Mr.'Speaker: It is too wide a ques
tion. It cannot be answered in a short 
manner.

A gricultural Labourers

•1272. Shri Baghavalah: Will the
Minister of Food and Agricnltnre be
□leased to state the total number of 
agricultural labourers unemployed 
during the years 1948 to 1952?

The Deputy Minister of Commerce 
and Industry (Shri Karmaricar): No
data on unemplojrment of agricultural 
workers is available. I should like to 
add, however, that data on unemploy
ment of men agricultural workers have 
been collected during the intensive 
family survey in the third stage of 
the Agricultural Labour Enquiry. 
These are being tabulated, and on the 
completion of the tabulation it will 
be possible to have an .idea of the 
unemployment of men workers in the 
sample agricultural workers’ families 
governed by the intensive family 
survey.

Shri Baghavaiah: May I know whe
ther the percentage of unemployment 
among the agricultural workers has 
been increasing or decreasing in the 
last ten years?

Shri Karmarkar: As I said, we have 
no data om unemployment among 
agricultural workers.

Shri B. S. Murthy: Will the Govern
ment be pleased to institute a census 
of the unemployed agricultural labour?

Shri Karmarkar: We will take that 
suggestion, Sir. ,




